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(b) If so, whether other categories 
of &ta1'f like l!1ectrlca-l Statl', Train 
Bxaminers, Khalasis, Watchmen and 
Attendants are also supplied with 
khaki uniforms; 

(c) whether Government have re-
ceived any reports to the clIect that 
the categorie& of staff referred to in 
part (b) above cheat the passeneers 
posing themsdves as members of the 
i ~  Checking staff as they also 
wear khaki uniforms; and 

( d) if so, the reasons for the re-
placement of white uniforms by khaki 
uniforms for the Ticket Chp.cking staff 
and the steps taken 1:>y Government 
to stop the malpracticc1l referred to 
in part (c) above? 

The Mi.lster of Railways (Shri C. 
M. Poonacha): (a) Yes, Sir, except on 
the. North Eastern, Southern and 
South Eastern RaIlways where Tra-
yelling Ticket Examiners were already 
,etting khaki uniforms previously. 

(b) Yf06, Sir, exce.pting khalasii who 
_enerally get ·blue uniforms on the 
Racilways. 

(c) No, Sir. 

(d) Does not arise. 

AeoamuIaUon 01 lUuldi StcH: tit 

°1760 .. Shri Vlrendr3kumar Shah: 
Shrl D. C. Shanna: 
Shrl Bam Klslwl GUJKa: 

Will the Minister of Commeree be 
pleased to state: 

(a) whether it is a fact that stocks 
worth over Rs. 25 crores and equal 
to 10 months' prodnction have been 
accumulated with the Khadi and 
Village Industries Commission; and 

(b) if 80, the steps being taken by 
Government to ensure 'lukk clearance 
at these stocks and to prevent closure 
of industries and consequent lay-ofts? 

TIle Depat7 Milliliter .. the Mbtbl-
tl'7 01 Commerce (81n1 ShaI Qaresbl): 
(a) Yes, Sir. 

(bi TIle Khadi and Viitace Indus-
trie. ~ sl  has hMn asked .by 

~  to implement recommen-
dations in this behalf made by the 
All India Khadi and Village Indus-
tries Board. A proposal made by the 
Khadi and Village Industries Commis-
sion that the Government ~ 1  lift 
25 per cent of the Khadi yarn for be-· 
ing mixed with ill ~ yarn is 
under consideration. 

Coal-Tarring of Non-Maralbi Sign 
Boards at Rallwa7 Station. in Greater 

Bombay 

'1761. Shri Iyotirmoy Da'll; 
Shrl Ganesh GhIKn; 
Shri E. K. Nayana;·; 
Shri A. Sreedhar;ln: 
Shri MangalathdDladom: 
Shri Vasudeva. Nair: 
Shri C. lanardhanan: 
. Shrl C. K. Chakrapani: 
Shrimatl Suseela Go}t.lIan: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that the 
Shiv Sena in Bombay have taken a 
decision to coal-tar all non-Marathi 
sign boards at Itailway Statio!":s in 
Greater Bombay; and 

(b) if so, ~ steps 'vhich Govern-
men t propose to take to prevem this 
unlawful action? 

The Minister of Railways (Shrl C •. 
M. Poonacha): 'a) Yes, Sir. 

(b) Maintenance of law and order 
within railway premises ~1  the· 
responsibility ot the State Government 
and the S ~ Government Ruilway 
Police, the Railway Administrations 
headquartered at Bombay, have al-
ready brought tne mdtter to I,he notice 
of the State Police authorities for 
necessary action. 

PlIJ'Cha!!le 01 CotteD from Pakistan· 

°1762. Shri Malibu Umaye: 
ShrI S. M. Banerjee: 
Dr. Bam Manohar Lobia: 
Shrl Georre Fernantlm: 

Will the Minister of CODlIneree be· 
pleased to state: 

(a) whether Government hII'Ve de-. 
cided to purchase 50,000 bales of cot··· 
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ton :from Pakistan by making the 
payment in £ sterling; 

· (b) whether the Pakistan Govern-
ment have charged higher price than 
that prevailing in Egypt, Sudan, EaBt 
Africa or the International price; and 

(c) if so, the re,asons for agreeing 
. to import cotton from Pakistan? 

The Minister ol Commerce (Sbrt 
Dine'.h Singh): (a) Government have 
not purchased any cotton from Pakis-
tan. The House is aware that cotton 
is not purchased abroad by Govern-
ment but by octual users, either 
,directly or through their nominees. 

(b) and (e). Do not arise. 

. £Xpolt-OrIelltect Spinning Mills 

'. ·1761. Shrl Ram K.lshaa GuptlI: 
Shri Ramachandra. Ulaka: 
Shri Dhuleshwar ~ ll  

Shri Beerji Rhal: 
SbI1 K..Pradbanl: 
SlId P. lll ~ 

Shrl C. K. Cllakrap:u'tl: 
Shrimatl Susesla GopaIaa; 
Sbri Eo K. Nayanilr: 
Shri VasuclevaD Nair: 
ShrJ R. Baraa: 
Shrl Marand1: 
Sbrt n. N. Deb: 
Shrl R. It. Slnrh neo: 
Shri D. Amat: 
Sbri D. C. Sb.arnllI: 
Shrt N. K. Sanchl: 

Will the Minister of Com.:nerce be 
pleaSed to refer to thE' reply given 
· to Starred Question No. 345 on the 
• 7th April, 1967 and state: 

(a) whether any decision has since 
been taken regarding the location of 
the Cel'ltrally-sponsorvd eX}:JOrt-oru'.I1-
· ted spinning mills; and 

(b) if so, the nature thereot? 

Tbe Depaty Minister III the Ministry 
· of Commerce (Shri Shaft Qareshl): 
<a) and (b). The question of location 
· of ~ ll  sponsored export-orien-
ted spinning mills is 5tillunder eu-
· mination. 

National IDstrumenti Lt4. 

·17H. Shri IndraJU .Gu.pia; 
Shrl A. K. Gopalaa: 
Shri Jyoti.rmo1 Rasa: 
Smi E. K. Nayanar: 
Shri It. Raman1: 
Shri BhlI.rabaa Das: 
Shri Vishwanatha MenOIl: 

Will the Minister of Indllstrial 
DevelOPment and Company Aftain be 
pleased to refer to the reply given to 

~  Question No. 2819 on the 
16th June, 1967 and state: 

(a) whether it is a tact that t.he 
National Instruments Ltd., is without 
a Chairman of the BOll'I'd <It Directors 
for a long time and the BQard meets 
irregularly and ineffectively; 

(b) it so, for how long this state 
of affairs will be allowed to continue; 

(e) whether it is a fllct that pro-
duction . and developmtnt SChEdule. 
of many items, includlng defence re,-
quirements are lagging behind; Rnd 

(d) whether ~  propo:!e to 
set up a Committee to investliate> 
Into the affairs of the undertakinl! 

The Milliliter .flnd ... i .. De'l'elop-
ment and Compall1 Aftairs (Shl'l 
F. A. AlImed): (a) to (d). Since the 
resignation of the last Chatlman, the 
National Instruments Ltd. have been 
without a. Chairman for the last few 
months. Action is being taken tq ob-
tain the services of a suitable Chair-
man and he Is likely to be in position 
soon. 

Meetinrs of the Board of Directors 
have taken ?lace regl1larly linn the 
Board have given ~ l  dlrectloM 
to the Manalement from time to time. 

There has been • fall in sales .and 
c:urtliilrnent Of production for certaiil 
traditional items which is due to • 
slump in the el,llineeringindustries 
in the country and due to .the lowerinl 
of the demand from State and Centnl 
Governmelft ~ s hr tho 
ltemt In qUestion. 'l'fle COlttIIIIil)' ~ 




